
INSTITUTION, DISPOSAL & PENDENCY OF CASES IN THE FAMILY COURTS OF THE STATE (ORISSA)
BI·MONTHLY:· DECEMBER, 2018 & JANUARY, 2019

No. of Family Courts Pendency Position in Family Courts
SI. Nameof the Family Courts

Opening Balance
Institution during the Disposal during the

Pendency as on
No. Judgeship Exists or not Sanctioned Working

as on 01.12.2018 months of December, months of December, 31.01.20192018 & January, 2019 2018 & January, 2019
I Balasore Exist I 1 3749 274 131 3178
2 Bhadrak Exist 1 1 2692 138 243 2587
,.,

Balangir Exist 1 1 484 1 0 485J

4 Cuttack Exist 1 1 4659 258 181 3690
5 Kendrapara Exist I 1 2997 181 159 3019
6 .Iajpur Exist 1 1 1645 188 277 1556
7 Dhenkanal Exist 1 1 539 71 53 557
8 Berhampur Exist I 1 1802 139 84 1857
9 Bhawanipatna Exist 1 1 245 12 0 257
10 Keonjhar Exist 1 1 689 58 52 672
11 Khurda Exist 1 1 1636 137 109 1385
12 Bhubaneswar Exist I 1 4714 324 261 4777
13 Nabarangpur Exist 1 1 132 16 18 130
14 Jeypore Exist I I 358 4 8 363
15 Baripada Exist 1 1 1360 83 67 1376
16 Phulbani Exist 1 1 244 37 28 253
17 Puri Exist 1 1 2075 124 349 1799
18 Navagarh Exist I 1 1110 91 116 1085
19 Sambalpur Exist 1 1 638 0 0 638
20 Bargarh Exist 1 1 844 12 4 852
21 Rourkela Exist I 1 1046 44 9 1052
22 Angul

Exist I I 0 437 2 435
(w.e.f.19.01.19)

23 Rayagada
Exist I 1 0 144 0 144

(w.e.f. 19.01.19)

24 Boudh
Exist I I 0 190 0 190

(w.e.f.25.01.19)

TOTAL 24 24 33658 2963 2151 32337
N.B:- The Closing Balance of Family Courts in Balasore, Cuttack, Keonjhar, Khurda, Jeypore, Puri & Rourkela differs due to Physical Verification of Case Records.


